IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 03.12.2019 |

c.C

Applied For

WP (C) CHIEF (s
, [109124 [03.12.2/- H. K. c. o |JUSTI Order Dtd. 2019- ia
/2019 019 22931 |BHOL ‘9 lcE's |11-28 o
/2019 COURT 5
WP (C) CHIEF e(:
, [109125 03.12.2 - P. K. .o, |JUSTI Order Dtd. 2019- :
/2019 019 17944 |JENA ‘9 lcE's |11-28 o
/2019 COURT 5
WP (C) CHIEF (S
5 109126 03.12.2 - P. K. .o, JUSTI Order Dtd. 2019- ia
/2019 019 17398 |JENA ‘9 lcE's |11-28 o
/2019 COURT 5
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4 109127 [03.12.2/- P. K. .o, JUSTI Order Dtd. 2019- ia
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/2019 COURT 5
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6 /2019 019 22807 7 KRR C.0.lpis l11-28 ;o
/2019 COURT 5
WP (C) CHIEF e(:
, 1109130 03.12.2 - SAHADEV | \JUSTI Order Dtd. 2019- :
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/2019

109132
/2019

109133
/2019

109134
/2019

109135
/2019

109136
/2019

109137
/2019

109138
/2019

109139
/2019

109140
/2019

109141

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

9232/
2015
WP (C)

1769/
2011

WP (C)

2093/
2013

WP (C)

10050
/2010

WP (C)

22943
/2019

WP (C)

22969
/2019

WP (C)

12192
/2018

WP (C)

22964
/2019

CRLA-
289/2
019

WP (C)

22963
/2019

WP (C)

BARIK

P. K.
DAS

A. K.
MOHAPATR
A

JAGANNAT
H SAHU

R. C.
MUDULI

PRATAP
KUMAR
BEHERA

R.R. DAS

M. D.
BISWAL

D.K.MALL
ICK

M. D.
BISWAL

J. KAR

Q

JUSTI
CE'S
COURT

COURT

' NO. 8

COURT

. NO. 3

OLD

COURT

. NO. 3

OLD

CHIEF
JUSTI
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COURT

CHIEF
JUSTI
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COURT

DR
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CHIEF
JUSTI
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COURT

COURT
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OLD

CHIEF
JUSTI
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COURT
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11-28

Order
11-29

Order
11-29

Order
11-29

Order
11-28

Order
11-28

Order
11-29

Order
11-28

Order
11-29

Order
11-28

Order

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.
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2019-
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2019-

2019-
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109142
/2019

109143
/2019

109144
/2019

109145
/2019

109146
/2019
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/2019

109148
/2019

109149
/2019

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

22808
/2019

WP (C)

22809
/2019

WP (C)

19257
/2019

WP (C)

16521
/2019

WP (C)

17438
/2007

ITA-
131/2
018

WP (C)

23182
/2019

WP (C)

20565
/2019

MACA-
288/2
005

J. KAR

S. K.
BEHERA

S.K.
BEHERA

TAPAN
KUMAR
NAYAK

SUNDARA

P.C. DAS

M.K.PATI

JUSTI
CE'S
COURT

CHIEF
JUSTI

"ICE'S

COURT

COURT

. INO.

22

CHIEF
JUSTI

"ICE'S

COURT

COURT

. INO.

24

CHIEF
JUSTI

"ICE'S

COURT

CHIEF
JUSTI

"ICE'S

COURT

COURT

. [NO. 2

OLD

COURT

. INO.

24

11-28

Order
11-28

Order
11-29

Order
11-28

Order
11-29

Order
11-28

Order
11-28

Order
11-29

Order
11-22

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2019-

2019-

2019-

2019-

2019-

2019-

2019-

2019-
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109150
/2019

109151
/2019

109152
/2019

109153
/2019

109154
/2019

109155
/2019

109156
/2019

109157
/2019

109158
/2019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

WP (C)

21759
/2019

WP (C)

23039
/2019

MACA-
231/2
002

WP (C)

18366
/2017

WP (C)

11971
/2019

MA-
156/1
996

WP (C)

11971
/2019

WP (C)
23078
/2019
WP (C)

4625/
2013

M/S.PART
HA
SARATHI
DAS

ROHITA
KUMAR
MAHABHOI

MISHRA

A. K.
TARAI

P. K.
BARIK

G.K.ROUT
RAY

A. B.
MALLICK

S.K.
MOHANTY

A. K.
MOHAPATR
A

Q

CHIEF
JUSTI

"ICE'S

COURT

CHIEF
JUSTI

"ICE'S

COURT

COURT

. INO.

24

COURT

‘" NO. 9

COURT

‘" NO. 9

COURT

. INO.

24

COURT

" NO. 9

CHIEF
JUSTI

"ICE'S

COURT

CHIEF
JUSTI

"ICE'S

COURT

Order
11-28

Order
11-28

Order
11-29

Order
11-27

Order
11-27

Order
09-26

Order
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Order
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109159
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/2019
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/2019
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/2019

109163
/2019
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/2019

109165
/2019
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/2019

109167
/2019

03.12.

019

03.12.

019

03.12.

019

03.12.
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03.12.
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03.12.

019

03.12.

019

03.12.

019

03.12.
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WP (C)

18768
/2015

WP (C)

23542
/2019

WP (C)

22369
/2015

WP (C)

18904
/2015

WP (C)

16711
/2016

ABLAP
L_

17305
/2019
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T_
77/20
19

ABLAP
L-

17304
/2019

L-
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/2019

S.K.RATH C.
ANASUYA
LENKA
S.K.
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S. K.
RATH
S.K.
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B. DAS
T.K.
NAYAK
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JENA

K. K.
JENA

Q
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JUSTI
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COURT

COURT
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OLD

COURT

. [NO. 3
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COURT
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COURT
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COURT
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CHIEF
JUSTI
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COURT

COURT

. INO.

23

COURT
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Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
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Order
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/2019
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/2019
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/2019
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03.12.
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03.12.

019
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7697/
2016

L_
17310
/2019
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T-
76/20
19

L_
17302
/2019
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17301
/2019

L-
17297
/2019

RVWPE
T-
78/20
19

C. NAYAK

JENA

T.K.
NAYAK

GANESH
SAHOO

GANESH
SAHOO

B. DAS

T.K.
NAYAK

B. R.
MOHANTY

GENE

COURT

. INO.

23

CHIEF
JUSTI

"ICE'S

Q
o

COURT

COURT

. INO.

23

COURT

. |INO.

23

COURT

. INO.

23

CHIEF
JUSTI

"ICE'S

COURT

COURT

. INO.

23
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Order
06-23

Order
11-29

Order
11-28

Order
11-29

Order
11-29

Order
11-29

Order
11-28

Order
11-29

Order

Dtd.

Dtd.

Dtd.
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Dtd.
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109177
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/2019
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/2019
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/2019
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/2019

019
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03.12.
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03.12.
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03.12.
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03.12.

019

03.12.
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03.12.
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27/20
12

FAO-
27/20
12

CMAPL

12/20
17

BLAPL

9708/
2019

BLAPL

9702/
2019

ARBP-
43/20
18

ARBP-
43/20
18

BLAPL

9701/
2019

BLAPL

9700/
2019

SUNDARA

M.R.MALL

D.K.
NAIK

M/S
SANTOSH
KUMAR
DWIVEDY

M. R.
SAHOO

ASHUTOSH
MOHANTY

D. DASH

R. K.
BARIK

JYOTI
RANJAN
SAHOO

Q

Q

JUSTI
CE'S
COURT

CHIEF
JUSTI

"ICE'S

COURT

CHIEF
JUSTI

"ICE'S

COURT

COURT

. INO.

23

COURT

. INO.

23

CHIEF
JUSTI

"ICE'S

COURT

CHIEF
JUSTI

"ICE'S

COURT

COURT

. INO.

23

COURT

. INO.

23

11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2019-

2019-

2019-
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2019-
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109185
/2019

109186
/2019

109187
/2019

109188
/2019

109189
/2019

109190
/2019

109191
/2019

109192
/2019

109193
/2019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

BLAPL

9699/
2019

BLAPL

9716/
2019

WP (C)

3980/
2018

BLAPL

9716/
2019

WP (C)

3980/
2018

BLAPL

9685/
2019

BLAPL

9686/
2019

ABLAP
L-

16946
/2019

ABLAP
L-

17303
/2019

M. R.
SAHOO

M. R.
SAHOO

S. DAS

M. R.
SAHOO

A.K.
BISWAL

BALARAM
SINGH

SARAT
DASH

SACHINDR
A KANHAR

P. K.
DAS

Q

COURT

. INO.

23

COURT

. INO.

23

COURT

" NO. 1

COURT

. INO.

23

COURT

" NO. 1

COURT

. INO.

23

COURT

. INO.

23

COURT

. [NO. 2

OLD

COURT

. INO.

23

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-29

Order
11-27

Order
11-29

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2019-

2019-

2019-

2019-

2019-

2019-

2019-

2019-

2019-
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BRANC
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4)
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(s
ea

No



~

~

~

109194
/2019

109195
/2019

109196
/2019

109197
/2019

109198
/2019

109199
/2019

109200
/2019

109201
/2019

109202
/2019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

RPFAM

278/2
019

13205
/2018

CRLA-
466/2
019

WP (C)

1951/
2018

WP (C)

14605
/2016

CONTC

2206/
2019

CONTC

2203/
2019

CONTC

2204/
2019

P. K.
SINGH

B. R.
MOHANTY

P. K.
MISHRA

BALARAM
SINGH

M/S.SAPA
N KU.PAL

C. SETHY

NIRANJAN
MALLICK

SARAT
DASH

J. D.
MUDULI

COURT

. INO.

23

COURT

" NO. 9

COURT

" NO. 7

GENE

COURT

. [NO. 3

OLD

COURT

. NO. 3

OLD

COURT

. [NO. 3

OLD

COURT

. [NO. 3

OLD

COURT

. [NO. 3

OLD

Order
11-29

Order
11-27

Order
11-13

Order
09-27

Order
11-15

Order
12-02

Order
12-02

Order
12-02

Order
12-02

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2019-

2019-

2018-

2019-

2019-

2019-

2019-

2019-

2019-

CRIMI
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MISC-

CRIMI
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MISC-

8)

(s
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No

8)
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No
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(s
ea

No

4)
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No

4)
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(s
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No
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ea

No

4)

(s
ea

No

4)

(s
ea
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109203
/2019

109204
/2019

109205
/2019

109206
/2019

109207
/2019

109208
/2019

109209
/2019

109210
/2019

109211
/2019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

WP (C)

22965
/2019

WP (C)

22882
/2019

WP (C)

22658
/2019

WP (C)

8792/
2006

WP (C)

8790/
2006

CMP-
1524/
2018

CRLMP

1604/
2019

CRLMP

1443/
2019

CRLMP

B. K.
BARIK

M. K.
MOHANTY

J.K.MISH
RA (2)

TAPAN
SWAIN

TAPAN
SWAIN

C.s.
PATI

D. K.
BEHERA

DEEPAK
PRADHAN

S.P.BARI

COURT
C.0. NO. 3
OLD

COURT
C.0. NO. 3
OLD

COURT
C.0. NO. 3
OLD

GENE

GENE

COURT
‘" NO. 1

COURT

17

COURT

17

COURT
" |NO.

Order
12-02

Order
12-02

Order
12-02

Order
04-11

Order
03-14

Order
12-02

Order
11-29

Order
11-29

Order
12-02

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2019-

2019-

2019-

2019-

2019-

2019-

2019-

2019-

2019-

WRIT
BRANC

WRIT
BRANC
H-4

WRIT
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H-7

WRIT
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No
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(s
ea

No
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(s
ea

No

5)

(s
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109212
/2019

109213
/2019

109214
/2019

109215
/2019

109216
/2019

109217
/2019

109218
/2019

109219
/2019

109220

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

1504/
2019

CRLMP

1606/
2019

WP (C)

11621
/2019

CRLMP

1608/
2019

WP (C)

22504
/2018

L_
17365
/2019

CRLMP

1648/
2019

BLAPL

5275/
2019

BLAPL

5674/
2019

BLAPL

JENA

SARADA
NAYAK

A.K.RAY

P. R.
SWAIN

BISWARAN
JAN
DALAI

P.K.
LENKA

BISWARAN
JAN
DALAI

SUVENDU
BARIK

SUVENDU

Q

17

COURT

. INO.

17

COURT

. INO.

17

COURT

. INO.

17

COURT

" NO. 1

COURT

" NO. 2

COURT

. INO.

17

COURT

" NO. 1

COURT

" NO. 1

. |COURT

Order
12-02

Order
12-02

Order
12-02

Order
12-02

Order
11-29

Order
12-02

Order
12-02

Order
12-02

Order

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2019-

2019-

2019-

2019-

2019-

2019-

2019-

2019-

2019-

WRIT
BRANC
H-2

No
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(s
ea

No

5)
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ea
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No
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(s
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No
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6)
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109221
/2019

109222
/2019

109223
/2019

109224
/2019

109225
/2019

109226
/2019

109227
/2019

109228
/2019

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

03.12.

019

SAO-
1/201

CRLMP

1465/
2019

SAO-
4/201

ABLAP

15818
/2019

WP (C)

23769
/2019

WP (C)

13976
/2019

BARIK

B. DAS

JENA

MOHARANA

H.S.PAIK
RAY

MOHARANA

B.B.
MALLICK

R C
BEHERA

S. K.
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